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(e) the total amount of subsidy involved in the
distribution of essential commodities?

THE MINISTER OF STATE IN THE MINISTRY OF
. CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (DEPARTMENT OF CIVIL SUPPLIES)
(SHRIMATI KRISHNA SAHI) : (a) to (c). State
Government and UT Administrations have been
delggated powers under the Essential Commodities Act,
1955 for taking action against uncrupulous elements
indulging in hoarding of and blackmarketing in essential
commodities and other violations of the various
Provisions and Control Orders issued under the
Essential Commodities Act., 1955, from time to time,
State Governments/UT Administrations are advised to
undertake special anti-hoarding drives whenever it is
felt that availability or price of any essential commodity
is adversely affected due to speculative hoarding by
unscrupulous elements. :

Central Government advises the State Government/
UT Administrations in this regard from time to time, and
also through periodic meetings to review the enforcement
of the provisions of Essential Commodities Act, 1995.

The number of defaulters booked under the Act
during the last three years is given below:

No. of No. of No. of
persons persons persons
Arrested Prosecuted convicted
1992 5186 6067 335
1993 4300 5754 . 3569
1994 9078 4846 4078
1995 9014 " 2493 1971

(up to Oct.95)

The State Governments/UT Administrations are
taking action under the Control Orders issued by them
to cancell licences of the defaulters whenever considered

-necessary. They have been advised to launch
prosecution in selective cases with due care and caution
so that small traders are not unduly harassed.

(d) Strengthening and streamlining of the Public
Distribution System is a continual process. Suggestions
and measures to improve the Public Distribution System
(PDS) are discussed in the meetings of the Advisory
Council on PDS in which Ministers in-charge of Food
and Civil Supplies Departments in the State
Governments/UT Administrations are members. Union
Minister of Civil Supplies, Consumer Affairs and Public
Distribution is the Chairman of the Advisory Council. In
addition to the meetings of the Advisory Council, Union
Minister of Civil Supplies, Consumer Affairs and Public
"Distribution holds periodic regional meetings with the
State Governments/UT Administrations for reviewing the
working of the Public Distribution System and the
Revamped Public Distribution System (RPDS) and
affecting improvements/streamling the same.
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(e) The total amount of food subsidy (including
sugar) during 1994-95 was Rs.5100 crores as per
Revised Budget Estimates of the Central Government.

" A budgetary provision of Rs, 5250 crores has been

made for food subsidy for the current year, i.e. 1995-96.
There is no budgetary subsidy on commodities such as
Superior Kerosene and Soft Coke. There are
administrative and other costs borne by the State
Governments also on the Public Distribution System
(PDS). It is not possible to quantify all these costs
incurred on PDS. :

Sports Authority of India

3414. SHRI SHAILENDRA MAHTO : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government propose to include a
number of academicians, Principals of Physical
Education Colleges, researches from amongst those
who have chaired Olympic science congress or
presented research papers in other international
Research Conferences, in the Governing Body of Sports
Authority of India (SAl);

(b) if so, the details thereof;

(c) whether the meetings of Governing Body of SAl
are heid atleast once in three months and if not, the
reasons therefor; and

(d) whether SAl has prepared any lists of Indian
eminent researchers in sports and Physical
Educationists having participated in Sports and Physical
Education Research Conferences abroad and if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF YOUTH AFFAIRS AND SPORTS) AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKUL WASNIK) : (a) No, Sir.

(b) Does not arise.

(c) As per rules of the Sports Authority of India the
Governing Body is required to meet as often as
necessary and ordinarily atleast once in each quarter
of the financial year. During the current financial year
four such meetings have already been held so far.

(d) No, Sir.
Super Bazar

3415.. SHRI RAJNATH SONKAR SHASTRI : Will
the Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION be pleased to state :

(a) whether the Super Bazar and National
Cooperative Consumer Federation (NCCF) are selling
number of items which do not conform to the provisions
of the Packaged Commodities Rules 1977, i.e., not
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containing the numﬁer of sheets and size, the name of
the manufacturers, date of manutacture, maximum retail
price, etc; such s note-sheet pads, bound registers and
cellotapes etc;

(b) whether the Government are also aware that
some of the liquor manufacturers like Jagatjit Industries
Ltd; Khoday India Ltd. etc. supplying liquor to the military
canteens also do not carry the Maximum Retail Price
on the cartons;

(c) if so, the reasons. therefor and the action taken

by the Government in the matter of violation of the
provisions of the Rules; and

(d) the action Government propose to take in this
regard?

. THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (DEPARTMENT OF CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION) (SHRI VENOD
SHARMA) : (a) It has been reported by NCCF and
Super Bazar that normally all the packaged items soid
by them conform to the Standards of Weights and
Measures (Packaged Commodities) Rules, 1977.

Articles likle notebooks, note pads, registers, cello
tapes etc. attract the provisions of the Packaged
Commodities Rules, 1977, only if they are sold in pre-
packaged form.

(b) and (c). Bottles containing alcholic beverages,
or spirituous liquor are exempted from the provisions
regarding declaration of Maximum Retail Price under
rule 6(1) (c) (iii) of the Standards of Weights and
Measures (Packaged Commodities) Rules, 1977.

(d) Does not arise.

National School of Drama

3416. SHRI BRAJA KISHORE TRIPATHY : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state :

(a) whether the Government propose to open local
branches of the‘National School of Drama in Orissa
and other States;

(b) if so, the details thereof;, and

(c) the criteria being adopted for selection ot places
for the purpose?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT- (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) The National School of Drama
has a Plan Scheme to open Regional Resource Centres,
as a part of its efforts to decentralise its activities and
to meet the training requirements of different regions in
closer collaboration with regional experts.

(b) The School has opened‘its first Regional
Resource-cum-Research Centre in Bangalore in May,
1994 and the Centre is catering to the teachings and
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training requirements of four southern States i.e.
Karnataka, Andhra Pradesh, Tamil Nadu, -Kerala and
the two Union Territories of Pondicherry and Andaman
& Nicobar Islands. Subject to availability of funds, the
School has plans to open its regional centres at Calcutta,
Bombay and Varanasi/Lucknow to cater to the
requirements of all States in the Eastérn, Westarn and
Northern Regions. Orissa will be the part of the Eastern
Zone.

(c) The criteria being adopted for selection of places
are that the place should have a strong theatre
movement, it should be at the Centre of the Region and
that the place should be easily accessible.

Post Literacy and Continuing
Education Campaign

3417. SHRI N. DENNIS : Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to
state :

(a) whether the Expert Group and the Social
Research Organisation entrustéd with the evaluation of
post literacy and continuing Education have submitted
their report to the Government; and

(b) if so, the action taken or proposed to be taken
by the Government in this regard to strengthen the
Post-Literacy Scheme?

THE MINISTER OF STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) Yes, Sir. An Expert Group headed
by Sh. Arun Ghosh appointed by the Ministry of Human
Resource Development was entrusted a study to look
into the progress, problems and evaluation of the
Literacy Campaigns. The Group has submitted its report
in the Ministry. An evaluation of the Scheme of Post
Literacy and Continuing Education (Jana Shikshan
Nilayams) was also entrusted to Operations Research
Group (ORG), a Delhi based Social Research
Organisation. The ORG has submitted its final report to
the Ministry.

(b) The Action has been initiated to strengthen the
Scheme of "Post Literacy Campaign” and “Continuing
Education” in accordance with the findings and
recommendations made in the evaluation reports
submitted by ORG after an evaluation study and the
recommendations made by an Expert Group headed by
Sh. Arun Ghosh.

The Post Literacy .Campaigns (PLCs) being
launched in the districts which complete the initial phase
of imparting basic literacy skills through Total Literacy
Campaigns (TLCs), have been strengthened by
introducing a structured programme of about 50 hours
in terms of guided leaming as a bridge towards taking
the learners .to self reliant level of learning in the first
year of Post Literacy Programme. The subsequent phase





